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[rfier-o1, -0t (3r9.) ¥ wwmeEt,
7§ foeft, (et srfufm) &t T . 9Ra
wfearen By (&t ot amd), % iRk ®
wR wfearen gRE HE AT TR &
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3. W e @few afefaa fren fodw L ~ 17-01-2011
IREEi9-10, RTERe-07, ¥ ywE, g
e - (TEEt), =qed ®
TR ®E Eilssicicie s
9 afufrrg awe),
izl il
4 e AR HEZ, Hafm foem sfafe foen vl 08-03-2011
S : : =01, =rEnee-03, (31T | W,
IW-Td, TH-heHegHl i g F
FEHSG | T & ©H W
5 [W AR A sffafam foen fafaa u iygor-fram 08-03-2011
' : qRTe-03, i ' (319.) | g,
o, kekegm  (faER)-02, st dqw i
’ for-ufem, gRe 3 WA W

HIGH COURT OF DELHI: NEW DELHI

NOTIFICATIONS
. Delhi, the 17th December, 2011

No. 75/DHC/Gaz /G-1/2011.—Hon’ble the Chief Justice and Judges-of this Court have been plcased to make

the following postings/transfers in the Delhi Higher Judicial Service :—

S.No. Name of the Officer From To - District to which _ Remarks
(Mr/Ms.) S ‘ allocated
1 2 3 -4 5 , 6
1 Ina Mathotra ADJ-02, “ADJ-01. New Delhi W.c.f 17-1-2011
South, Saket New Delhi, PHC (A/N), vice
2. Talwant Singh ADJ-01, New Special Judge-0i New Delhi Wef 17-1-2011
Delhi, PHC (PC Act) (CBI), PHC (A/N), vice Mr.
- . MAS. Yadav since
proceded on
deputation.

~
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1 2 ' 3 4 , 5 6
3. . B.R. Kedia ADJ-10, Special Judge-07 Central w.e.f. 17-1-2011
. Central, THC (PC Act cases of in a new court
: _ . ACB, GNCTD), THC. ’
4. Pawan Kumar Matto ADJ-01, AD]J-03, East w.e.f 8-3-2011
North-East, East, KKD (A/N). vice
KKD Mr. Suresh Kumar
. * Gupta
5. Suresh Kumar Gupta ADI-03 East, ASJ (Electricity)-02 South-West w.e.f. 8-3-2011
KKD South-West, Dwarka (A/N). vice
Mr. Deepak Jagotra

d, 78/2 = /AWE /5it-1/2011, — W FRERE & P T =Arndte qen =rEnr et S|
=fqs a1 § Frefafen TE- TR §8Y w1 ©

fymilt &1 M= q % fag feoquft

St <k S sifafaa w3 A, 07-03-2011 (319.) ¥\
=raeter (faga)-02, iR Y, T AT e |
gfqu-afyem, g, raTer, g .
feeett e g, et -

No. 78/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to
make the following postings/transfers in the Delhi Higher Judicial Service :(—

Name of the officer From To . Remarks

Mr. Deepak Jagotra ASJ (Electricity)- Judge, Family Court, Dwarka w.e.f. 7-3-2011 (A/N),in a
02, South-West, Court Complex, Dethi newly created court
Dwarka, Delhi

| | 77/ 0GR, /e /51-1/2011, — 39 FEE % AT 6 m&ﬁw qor e feeeh SeE
e Sar § Frefafad ug-Say/SmiRer WY w1 ¥ -

aAfri} &1 AW &} % faq femoft

gsit i T foren =manefter-II1 fSren =arnedrer-1 | 01-03-2011 & PEic
we-sfaia TE 9 AR, #t THY FR FH WA W
=ty end/El, ufem, - i TR wR, oo )
@ el W

No. 77/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of the this Court have been pleased to
make the following postings/transfers in the Dethi Higher Judicial Service :—

Name of the officer From To Remarks
Ms. Pratibha Rani District Judge-III District Judge-I & w.e.f. 1-3-2011, vice
cum-ASJI/C, West, THC Sessions Judge, Tis Mr. Rakesh Kapoor

Hazari Courts, Delhi

|, 76/ /A /S-1/2011, — 39 FEAEE $ AT TET AR qn <t foeedt seem
=nfys qa1 # Frefafed aeeereeaHTn g e ¥ -

® 9 sfuwd ® AW (sgsh) ol @ fam e s oo feroqufy
’ e frn m
1 2 | 3 i 4 5 6
1. . $. I dey afusrt & atfafiea foen gfyeg 18-02-2011 9
I o e =RTHRT-05, - THE,
Stfeapvor, feeeh ufy=m, @ T el o
TR frm @ Ear

b A e s
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1 2. 3 4 : 5 6

2 Y HAR T afafaa foew afiftea o yieem 18-02-2011 &
=AretT-08, THE-01, . e, gt
DY, @9 T ofrew, @9 T Ffefa Al @
R ' Each ' A W

3. st e sfifwa & dfafes friem,  -- 21-02-2011 § -

- AREME-01, et =far W, SR

ofem, @9 STEHY ki
R wE |

‘Neo. 76/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to make
the following postings/transfers in the Delhi Higher Judicial Service :—

S.No. ' Name of the Officer " From To District to Remarks
(Mr./Ms.) ‘ which allocated . -
1. NXK. Goel On return from ' ADJ -05, West West we.f 18-2-2011
deputation as PO,  THC in a new Court
Appellate Tribunl
. MCD . .
2 Rajneesh Kumar Gupta- ADJ-08, Central, ADJ-01, West West we.f 18-2-2011
' THC THC vice Ms. Aditi
Chaudhary.

Aditi Chaudhary \

ASJ-01, West,

THC

Addl Director, -
Delhi, Judicial
Academy '

we.f 21-2-2011
on deputation

€. sv:«ﬁqavﬁmaz/wﬁq/zon ~sqwmm%mﬂag@wwﬂwamm%ﬁwﬁwﬁm '
fae da ¥ Frefafen vg-won/camine 9gY w@ § —

¥ W fywd w1 oA (sirgs) @ %ﬁﬂ “ﬁmﬁ'm%ﬁ'-rq feoqoit
, g fovm T 2
1 %, TH. 9 ftAwmLHE -2, =EE-01, _— feiw 4-6-2011
Zfeqor, T qftaf ¥ @ WU
AT, | e W
2. [ AR fafem @9 TAMI-02, — fei® 4-6-2011
- -3, e, wfafie ¥ ™ T
3. etg 9 forete =mdi fmoHd- R fAilm 4-6-2011
(GrEideg.) =% 2, far, wrd T st w
feeelt, Wi wew wE - AR W W
4 3 wax sfem sifafea T o =manedrer 3 feeett i 4-6-2011
' -1, Sfam- (EEdew) TE ' q N doflg
ofyem, g Teeelt, afearen w39 WA |
s. Tl s - afafem faen sffer & o fectis 4-6-2011
-1, <fger, -3, J g
qrehd gfaor, weha TSR &
. WH |
82 Dg );2~3
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No. 81/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to make
the following postings/transfers in the Delhi Higher Judicial Service :—

S.No. Name of the Officer From To District to Remarks
(Mr./Ms.) which allocated
L K. S. Mohi PO, MACT-2, Judge-01, — we.f 4-6-2011
South, Saket Family Court, in a new Court
Saket
2. " Renu Bhatnagar ASJ-3, South, Judge-02, — we.f. 6-6-2011
* Saket Family Court, in a new Court
Saket
3 Sanjiv Jain Special Judge PO, MACT-2, South welf 4-6-2011
(NDPS), New South, Saket, vice Mr. K. S.
Delhi, PHC Saket Mohi
4. Anu Grover Baliga ADJ-1, South- Special Judge New-Delhi we.f 4-6-2011
West, Dwarka (NDPS), New vice Mr. Sanjiv
Delhi, PHC Jain
5. Rajeev Bansal ADJ-1, South, ASJ-3 South, South we.f 6-6-2011
Saket Saket vice Ms. Renu
Bhatnagar

€. 80/ AW, A /M-1/2011. — W FERE & ARG eI AR ae rnefermn et e
=t Qa1 § Frefafea wg-TemEyemiaer 98y #d € —

% 4. ofusid #1 AW (sfi/gst) § % ferg IERIBSECIRN Teoqurt
g o T B

1. [t goran gl HgEa e, arfafta faen gfyem & 5-5-2011
et S=a ARTIA-4 q, g femre
e qfyem, g TR B T

B R L

2. gt femrt wegn stfafiers foren g ey - e 552011
=Mad-4, feeett 3=a (3E) 4,
BRI F W W

No. 80/DHC/Gaz./G-1/2011.—Hon ble the Chief Justice and Judges of this Court have been pleased to make
the following postings/transfers in the Delhi Higher Judicial Service:—

S.No. Name of the Officer From To District to Remarks
(Mr./Ms.) which allocated
1. Ms. Sujata Kohli Joint Registrar, ADJ-4, West, West we.f. 5-5-2011
Delhi High Court Tis Hazari vice Ms.Hemani
Malhotra
2. Ms. Hemani ADI-4, West, Joint Registrar, — wef 5-5-2011
Malhotra Tis Hazari Delhi High Court (A/N), vice
Ms. Sujata Kohli

| 79/ Q. AN /S-1/2011.— 0 ERE S AAEE GBI AEEe qon =i Reet Suem
=ty dar § Frefafas g-ceneRamiae 98 v 0@ ¥ o —
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% § Al W Am (srget). @ + fau feaquit
1. T, . AEen - affEa foen Toen =rnsdtv-11- Rrep14-3-2011
‘ -1, de sifafEa g ¥ wuEh,
a9, d9 T - s, A G @l
' IW, T T - g Ratrha-
M dierin -
e | |
2 . W I Ffaftas = o =mmdia-1m- RAiF14-3-2011
-2, e sfafa w3 GR'E G '
9, - -, TR T W
‘ ofem, 9 TR % e
-1 uE
| g,
Reett & w9
R geT @
qd diawdia
e ¥ |
AW B, sfafaa o foren =mmie- V- fAF14-3-2011
-1, e afafad @ g e,
#3557, fw T AR S/, #t JIFRH
g, v -, dafEfa-gd
qrehd G R |
4. wa. uE T A foren =mEe-Iv- fAim14-3-2011
wWLRA-1, we stfafea w= q wvEr,
(faor-—ufyen e AT ST/, ot wd T gw
TR aEe), gRAm w¢ feeeh, wfearn Erc Ik R
' FJE| femedt g |
gfafrgfa o
Ty afeq
(fofy, =ma
s faurdt
g e) $ ¥9
¥ 9m ¥ 9o
NiCiiE|
I 9

No. 79/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to make
the following postmgs/transfers in the Delhi ngher Judicial Service :—

S.No. Name of the Officer - From To Remarks
(Mr./Ms.)
1 2 3 4
1. A. K. Chawla " ADJ-I, Central, District Judge-11- wef 14-3-2011, inthe’
Tis Hazari cum-ASJ I/C,- Court presided over
North, Tis Hazari by Mr. C. K. Chaturvedi

before retirement.

J
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1 2 ) 3 4 : 5
2. O .P. Gupta . . ASJ-2, Central, - District Judge-III- we.f 14-3-2011, in the
Tis Hazari cum-ASJ I/C, court presided over
West, Tis Hazari by Ms. Pratibha Rani

before posting as
District Judge-1 &
Sessions Judge, Delhi.

3. R. K. Gauba ADJ-1, Central, District Judge-V- wcf. 14-3-2011, in the
Tis Hazari cum-ASJ I/C, court presided over
South & South- by Mr. Gurdeep Kumar
East, Saket before retirement,
4 H .S. Sharma PO, MACT-1 District Judge-TV- we.f. 14-3-2011, in the
' (South-West & cum-ASJ I/C, New Delhi,  court presided over by
Airport), Dwarka Patiala House. Mr. S.P. Garg before -
. proceeding on deputation
as Principal Secretary
(Law, Justice & Legislative
Affaris) Govt. of NCT
of Delhi.

. 84/ T . AT /S1-1/2011, — TH AR H WG GEF Y @ A et s
. wafas Y # Prefafen w-ereegEe ged w1 € o

® 9. oMUkt 1 M K & fag forem e faw feoquit
(SAirgsi) : frgea o T @
L g K FAR arfafeaa fen IENERSIE BIN el s 27-9-2011 &
=rdte-1, ufgsm,  (WEdwm), g | wEt
g g FHE, T T M & ™A W
2 gt gaw @ fomiy =i afafa PRy, — i 28-9-2011 ¥
B (WL, Teeett =nfass et awar |
HE, A g rRTY
3. St 1M sfafe @ rfafir o afe=m ik 28-9-2011 &
e TTEie-3, 9Ed qraeter-1, wiyam, #ft /= FIR &
gt d9 &l WM |

No. 84/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to make
the following postings/transfers in the Delhi Higher Judicial Service :—

S.No. Name of the Officer From To District to Remarks
(Mr./Ms.) which allocated
1. Mr. Narinder Kumar ADIJ-1, We§t Special Judge- Central we.f 27-9-2011,
. Tis Hazari (NDPS), Central, vice Ms. Santosh
Tis Hazan Snehi Mann
2. Ms. Santosh Special Judge Additional — we.f 28-9-2011,
Snehi Mann (NDPS), Central, Director, Delhi in diverted
Tis Hazari Judicial capacity
' - Academy
3 Mr. Ram Bhagat Singh ASJ-3, Outer, ADJ-1, West, West we.f 28-9-2011,
Rohini Tis Hazari vice Mr. Narender
Kumar

€, 83/8THH. A /S-1/2011, — 39 FAERE $ AFEE q& I o =i fieed e
=ty Yar A Frafafed ug-TneE/emiRe ged w1 8
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Cw W sl T ¥ 'ai‘faq ﬁwma%fm_ —
_ (shrgah) ‘ firgma i mar ,
1 e @ sfaftaa faen sffer w3 L & 12-9-2011
TAMY-3, IR- | Ae-2, # K Fm
ufem, dfeot 3ftqor, wrwd MEHERS Eh o
2 Ry B P ol @ fordtw =mmite gor-airem R 12-9-2011 9,
A2, (. @afufrem) T ¢ 9RRHE |
zfim—wﬁzaq gRET (W) grRe :
3. fow wm o oified @ ferdiy =y - zfgm b 29011 B,
‘ -2, (9.4t fufem) TF ¢ FREE |
zfigur, wa (.o, ) wEa _
4.  [efg HEw _ R, mq.ﬁ.z'm, favte =mandin LG & 12-9-2011 9,
e, HEHGGH (. aafufr) T ¢ TEeE o
: (dtafend. ), wewegm ,
5 Leici foretw ~maneier fore =maneim o - R 2920118,
. (EE9ww.) (4t rfufrm), TH A AEEE §
TEq, Wfeoft - (WH.eE) wERa
6 Hacria S Q3 wmuHd-2, fawy = sho-ufem R 1292011 9,
gfaor-afyem, (a4 fufmm) | UF W OERE H
B ‘ (M3, grF . '
7. R T afafaa w W, mod@A-, | o el 12-9-2011 9,
rete-3, T, FHeGH st Toftg de0 &
, IW-TH, FEHEEA ' ARl
8. 3% féw i & femte =gmardter M - Rw 292011 W,
: = (faga)-1 - (WEdw,), ‘ o TS R B
4 gfeqo-ufeem, g el Aot WH W
No. 83/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to
make the following postings/transfers in the Delhi Higher Judicial Service:— '
S.N. Name of the Officer From To District to Remarks
(Mr./Ms.) » which allocated » :
1. Yogesh Khanna ADJ-3, North- ASJ-2, South ‘South . W.e.f 12-9-2011,
: - West, Rohini Saket vice Mr. Dinesh
Kumar Sharma
2. Naresh Kumar Kaushik. ASJ-2, South- Special Judge South-West W.efl12-9-2011,
‘ West, Dwarka (PC Act) (CBD), in a new court
3. Dinesh Kumar Sharma ASJ-2, South, Special Judge South W.e£12-9-2011,
' Saket (PC Act) (CBD), in & ncw court
‘Saket v .
4 Rajiv Mchra PO, MACT-1, Special Judge  East We£12:9-2011,
: East, ‘ (PC Act) (CBI), in a new court
.Karkardooma '

836 12-4
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1 2 3 5 6
S Manoj Jain Special Judge Special Judge South Welf 12-9-2011,

(NDPS), Outer, (PC Act) (CBID), in a new court
Rohini Saket ’

6. Kanwal Jeet Arora PO, MACT-2, Special Judge South-West Wef 12-9-2011,
South-West, (PC Act) (CBI), in a new court
Dwarka Dwarka

7. B.S. Chumbak ASJ-3, North-East PO, MACT-1, East Welf 12-9-2011,
Karkardooma East, Karkardooma vice Mr. Rajiv

Mehra

8. Umed Singh ASJ (Electricity)-1, Special Judge Quter Welf 12-9-2011,
South-West, (NDPS), Outer, vice Mr.Manoj
Dwarka Rohini Jain

| 82/8 =t AT /S-1/2011, — 3@ FAEA $ WG T&T =y o e fe SeER
wﬁ%@mﬁﬁwﬁf@aw—wwmmmaﬂﬁ%

% 9 Afysid #1 W k| H 1%17{ foren fogs foaw feroqofy
(srge) g foron T 2
L. gt Sfwa wfgw Wl oW =R,  sfaiea fSen Zfaqor s 22-7-2011
FIHSGH -4, (319.) | Y,
<feror, weha ot famd fag
T g T
=Jrared |
2 st e afafa foen sfafaa foren HL &6 22-7-2011 ¥
=reyr- 1, g8 - 12, e, st ST
FEHSEH HaE, T T X P A W
3 ;T W sifaftaa foten sifaftea forem LG e 22-7-2011 &
=qTAEe-12, =Jrarete-1, g4, g, St
HE, T T FEHSGH! e vl &
M |

No. 82/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to
make the following postings/transfers in the Delhi Higher Judicial Service:—

S.N. Name of the Officer From To District to Remarks
(Mr./Ms.) which allocated
1. Mr. J.B.S. Malik PO, Labour Court, AD]J-4, South, South W.ef 22-7-2011,
Karkardooma Saket (A/N), in the
court vacated
. by Mr. Sirandip
Singh Panag
2, Mr. Manmohan Sharma ADJ-1, East, ADJ-12, Central, Central Wef 22-7-2011,
Karkardooma Tis Hazari . vice Mr. Anurag
- Sain
.3 Mr. Anurag Sain ADJ-12 Central ADIJ-1, East, East Welt. 22-7-2011,
Tis Hazani Karkardooma vice Mt Manmohan
Sharma

W 87/8 . wa . AN /5it-1/2011, — T AERE & WA mﬁg@wvéﬁmamw%ﬁwmﬁwﬁ
oA At O W Frefaien ae-teA i v w1 E
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‘.STFHER'T H W Ll "cl‘?_f&‘ﬂf s feoolt
' st e SR afafe = foen =ranite we afife W R 01-12-2011 (W)
=rdfie -01, e AR T, -} gt gt T g g
¢ faeeht, wfemen e=w wewEgm ¥ 3@ g dom fRd
g |

No. 87/DHC/Gaz./G-1/2011.—Hon’ble the Chief Justice and Judges of this Court have been pleased to
make the following postings/ tra_nsfers in the Delhi Higher Judicial Service:—

Name of the Officer  __ From To Remarks

Mr. JR. Aryan -~ Addl Sessions Judge-  District Judge & ASJ I /C W.ef 1-12-2011 (A/N), in
’ 01, New Delhi, Patiala ~ North-East, Karkardooma the court earlier presided
»  House - over by Ms. Sunita Gupta -

4. se/fmaw, e/ H-1/2011. — T TR F ER FREEE TE A o i feed
veaq =t 9 o Prafafe ve-men/eAiee g s ¥

EACEEE Ceaie i q % fo Toen oA ferg RG]

(srash) : : g fom a2
L gt F wwm sfifafa & afe | Rofl, @Az, <fw-oiem & 18-11-2011
Fom I W Tfeur-vfam, g A T T e
-

No. 86/DHC/Gaz./G-1/2011.—Hon’ble the Acting Chief Justice and Judges of this Court have been
pleased to make the following postings/transfers in the Delhl Higher Judicial Serv1ce —_

SN. Name of the Officer. From _ To Districtto -  Remarks
(Mr./Ms.) ' _ swhich allocated
1. Ms. Neena Bansal On return from PO, MACT-2. South-West Wef 18-11-2011,
Krishna : deputation South -West, ' in a new Court.
" Dwarka

' |, 8s/dtwm . e sf-1/2011. —wwimmﬂg@mwwm
Feam it da ¥ Frefafes TR-TrErEia ged ) €

© ARt F1 AW q + fog | oot
gt g e foen =t o foer o8 wx =madta,, f&Alw 17-10-2011 @ gt
sfefaa o =mde e T AR, o T & WH R,
st foon sw-y@,  Reelt . I Reelt s=9 =mawE
FeHgg, et » 7 ¥ sfafea =mans #
v ‘ w9 A frfm ™
e & ARITEAR
A, e, T

No. 85/DHC/Gaz./G-1/2011.—Hon’ble the Acting Chief Justice and Judges of this Court have been pleased
to make the following postings/transfers in the Delhi ngher Judmal Service:—

Name of the Officer “From , “To i Remarks
Ms. Sunita Gupta ' District Judge & ASJ Dism'c't & Sessions Judge, We.f. 17-10-2011, vice
I/C North-East, Distt., Tis Hazari Courts, Delhi Ms. Pratibha Rani on her
Karkardooma, Dethi® appointment as Additional
' Judge of Dethi High Court.
By Order of the Court

VP. VAISH, Registrar General
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